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THE GAUHATI HIGH COURTATG UWAHATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARIJNACIIAI, PRADF]SH)

No.HC.VII-106 I 2OO7 I l tq 1 E t A

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Romen Baruah,
District & Sessions Judge,
Morigaon.

rL
Dated Guwahati, the | ! December,2024.

Casual leave.

Your letter No. DJM/9056, dated 11.11.2024.

REGISTRAR(VIGILANCE)

From

To,

Sub:-

Ref:-

Sir,

With reference to the above, I am directed to inform you that you have beengranted casual leave on ra.rz.2o24 and rg.rz.2o24, arong with station reavepermission, with the officiar_vehicre, at own cost, from the morning ot ti.iz.lozqtill the morning ot 2o'r2.2o24, as piayed for. The iddrtionar sessions r-roge ir, apeciarJudge, Pocso, Morigaon, and in her absence, the chief Judiciar Magistrate, MJ.iga;n, i'no inhis absence, the next senior most ludicial officer available at the station wiil rema"in in chargeof your Court and Offlce in your absence.

Yours faithfully,

el .-

MemoNo.Hc.Vtt-to6l2oo7l |+q1 lA,datea / j. lZ. U>1
Copy to:

.r(rn" project Manager, Gauhati High Court.

REG Rru{sJ,(t)tm'N,
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